
9ENTRAL ADMINISTRATIVE RA 

I 	 BANGALE BENCH . 	H. 
Second Floor, 
Commercial Complex, 
Indirnagar, 
I3ANGALORE.... 560 038. 

Dated: 2JAN10° 

Miscel1aneousPLIC.ATIQ'J N0:±77 of 1.994 in OA.No.644 of 1994. 

APPLICANTS:.... Sri.Moses D'Souza, Bangalore 

RESPQ'JDENTS:... Chief General Manager,Karnataka Telecom Circle, 
'Bangalore and Others. 

T. 

1. 	Sri.A.N.Venugópala Gowda,Advocate, 
No.8/2,Upstatrs,R.V.Ftoad,Bangalore-4. 

2. 	Sri.M.Vasudeva Rao,Addl.C.G.S.C. 
High Court Bldg,Bangalore-1. 

Suhject;_. .F.rwàrding rtf c.pes of the OrdQr passed by the 
Central Administrative Tribunal,Barga1qr. 

—xx-- 

Please find encl.sed herewith a copy of th 	DER/ 
STAY DER/TER ORDER/ pass&d by this 

Tribwil in the. above 
mentioned aPplication(s) on 	23-1.2-1994. 
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BANGALCRE BENCH 

• 	
.. 	 SeCn;d .Floor •• 

- 	 Commercial C.omplex 
•. 	 Ind:..rriagar, : 

Banga1or-560 038.0 

2 SEP 1994 

: APPLJCATIcN NUMBER .644Ol994..  

APPL1Cft4TS: 	2 	 iT'.P(NDENTS. 	••. 

	

Sri.Moses 	 v/s. Chief GenoManager,Karnataka Telecom Circle, 
Bangalore and Others. 	T 

10 	Sri.AN.Venugopala Gowda,for M.Thirxnalesh, 
vocates,No.8/29Eirst Floor,R.V.Road, 

Banga1ore..560 004. 

2. 	. 	 •Sri.M.Vasudeva R.ao., 
MII.C.G.S.C. 	 . 

High Court Bldg, 	• 	 • 

Bangalore,60.0Ol. 	 H • :- 

- 

41 	 - 	 - 

- 	 • - 	• • 	 -• - 	•. 

Subject:- Forwarding cf cpie o the Orders p.ss P ..ky-th - 
Central •adminitrtive T:ibunal,Bangalore. 

Please fin&nclosed hërwith a copy. ,f thtBDER/ 

STAY BD R/JITERIM OBDER/, ..pass.cd by this TribxLiri the above 
mentioned application(s) or 	17th AbgUSt,1994. 
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1• 	H 
CENTRAL ADMINISTRATIVE TRIBUNAL 

- 	 BANGALORE BENCH 

O.A.No.644194 

iDNESDAY THIS THE SEVENTEENTH DAY OF AUGUST 1994 

Shri Justice P.R. Shyamasundar ... Vice-Chairman 

Shri T.V. Ramarian ... Member [A) 

Mr. Moses D'Souza, 
5/0 Savarimuthu, 
Aged about 50 years, 
R/aJ.M.J. House, 	- 
Hoige Bazaar, 
Mangalore-1. 	 ...Appiicànt 

(By Advocate Shri A.N. Venugopal for 
Shri M. Thirumalesh] 

V. 	 V  

The Union of India, 
Deptt. of Telecommunication, 
represented by. the Chief 
General Manager, 
Karmataka Telecom Circle, 
Near Lido Talkies, 
Old Madras, Ulsôor, 
Bangalore-8. 	V 	- 

The General Manager, 
Telecom District, 
Mangalore-575 001. 

The Sub-Diviaiona1 -Officer, 
V 	 Telegraphs, Bantwal, 	V  

D.K. District. 	 ... Respondents 

-. ..tBy Advocate -Shri M. Vasudeva Rao ...--. 
ddlCetãTtOt Standing COUnSII) 

ORDER 

shri  Justice P.R. Shyamsundar,Vjce-Chajrrnan:BANG 

V 

1.1  Having heard both sides we think it appropriate 

todirect the Union of India who is one of the respon-

dents herein to dispose of the representation said 
V 	

to have been made by the applicant complaining about 



'-2 

the impugned order said to be one of compulsory retire-

ment. That représéntation is stated to bestill pend-

ing. In the circumstances we dispose of this applica-

Uon directing the respondents to dispose of he appli-

öant's representation within two months from the date 

of receipt of a copy of this order. We make it clear 

that in case the applicant fails to get reief from 

the authorities he will be at liberty to approach 

this Tribunal afresh. No costs. 
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Date I 	 Office Notes 	
I 	

Orders of Tribunal 

PKs(VC)/TVR(P1A) 

23.11.1994 

Orders on I1.A.Wo,526/94 for extension of time 

' 	r-'----------------. - 	- 	- 

- -t--------- --- -; ----- - 

Heard. Time for compliance is -cnted 

by four weeks from the date of this order. 

/ 
MEfIBER (A) 	"-' VICE CHA4 AN 

If 	( 	 Sectfn 0 fiWe 
Central Adminis rvs T,lbtjrJ 

) I 	Bengalors Bench 
Bangalore 


